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Large scale smuggling of Sandal wood in
Tamil Nadu and other parte of the
country

*SHRI K.K. VEERAPPAN (Tamil Nadu) :
Madam, Deputy Chairman, through this agust
House, I wish to bring to the notice of the
government a case of large-scale smuggling of
sandal wood that shook the entire Tamilnadu
recently. This has been reported in the press
also. Our leader Dr. Kalaingnar has given an
elaborate statement on this matter. The
government is spending crores of rupees every
year to preserve forests in the Country. The
government also spends a lot of money to grwo
more trees and keeps repeating the slogan 'one
tree for each house'.

But in Tamilnadu, illegal felling of tress is
going on a large scale. The A.D.M.K.
Government, that was in power few years ago,
was responsible for deforestation in Tamilnadu.
Now, the present A.D.M.K. government has
also encrouaging illegal felling of trees. On 8-2-
92, when forest officials stopped a track on the
Arur-Salem road and searched it, they found
one and a half tonne of sandal wood in it. All
the ten persons in the truck were arrested. On
enquiry, it was found that Mastan alias
Muthusamy, the leader of the arrested
smuggling gang, is the Joint Secretary of
Namakkal town wing of A.D.M.K. Other
arrested persons also belong to A.D.M.K. The
leader of the gang, Muthusamy, is reported to
have told the

*English translation of- the original speech
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officials that he has contacts with MLAs and
ministers and if he is let out he is prepared to
pay bribe as much as they want.

But the forest officials arrested them and
investigated in the matter. Then Master alias
Muthusamy gave a confessional statement that
he had smuggled out 60 truck-load of sandal
wood to diffrerent places like Madras, Kerala,
Calcutta and Delhi. Though the smuggled
sandal wood fetched them around 2| crores of
rupees, it is valued at Rs. 5- crores. He had
further said that the former District Secretary of
A.D.M.K., the Deputy Secretary and an Ex-
MLA have been helping them in smuggling
activities. He had also confessed to have bribed
the forest officials and the officials at the check,
post to carry cut smuggling

The arrested persons were produced before
the Judicial First Class Magistrate Arur who
remanded them to 15 days custody. But, as they
belong to ADMK, with the help of the
Tamilnadu Law Minister, all of them came out
on bail within three days. The truck used for
smuggling was also released within a week. In
the Judicial history of Tamil nadu, no sandal
wood smuggler was ever released within three
days of arrest

Madam, after this incident, on 26-2-92, two
Tamilnadu ministers came to Namakkal and
held discussions with the forest officials of
Salam and Dharmapuri districts who confirmed
the incident. They also showed evidences to the
ministers as to how A.D.M.K. leaders are
supporting the sandal wood smugglers. But it is
regrettable that the Tamilnadu government have
not taken any action so far. Instead, what
happenedd later is quite amazing. The
smuggler, who came out on bail, got welcome-
posters printed and pasted them all over
Namakkal when some Tamilanadu ministers
visited the town. He is also said to have given
election funds to a minister. Now, the grape-
wine has it that some deal is under way to
provide temple fund through a minister to
wriggle out of this case. It is quite possible that
the deal has already been struck. To top it all,
Mastan alias muthusamy and his gang still go
on a smuggling spree

The Regional Forest Officer of Salem has
told pressmen in Salem on 28-2-1992 that large
scale smuggling of sandal wood is going in
Salem District and 23 persons have been
arrested recently under  Goondas Act for
smuggling
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[Shri K.K. Veerappan]

sandal wood. But no action has been taken
against Muthusamy's gang who have confessed
to have smuggled sandalwood worth 5"
crores of rupees.

Madam, to the shock and surprise of' the
people of the area, the sandal wood smuggler
Master alias Muthusamy has got an invitation
from the Chief Minister of Tamilnadu to attend
the specially convened meeting of A.D.M.K.
office bearers. The people of Namakkal area
feel that A.D.M.K. government is hand-in-
glove with the smugglers.

In Salem district, many A.D.M.K. people
are taking the law in their hand and regularly
smuggling out sandal wood without bothering
for the forest officials and the government.
This gang seems to be more poerful then the
most notorious and alusive Veerappan gang.

Therefore, I urge upon the Centre to entrust
the task to C.B.I, and bring the culprits to book
in order to preserve the precious sandal
wood forests.

Release of funds under agriculture and
rural cooperative debt scheme-1990 for the
State of Gujarat

SHRI GOPALSINH G. SOLANKI (Gujarat)
: Thank you, Madam,. I want to raise the issue
about the release of funds under Agriculture
and Rural Cooperative Debt Scheme 1990 for
Gujarat State. Madam, as per the guidelines
given by the Government of India, Gujarat State
Government had introduced the Agriculture and
Rural Coopertive Debt Relief Scheme - 1990.
This scheme envisages sharing of financial
burden at the ratio of 50 per cent between the
State and the Centre. The total financial burden
on the State of Gujarat is Rs. 353.38 crores.
Therefore the burden on the Centre and the
State is about Rs. 706.76 crores. An amount of
Rs. 353.38 crores was required to be released by
the Government of India. That is, at the rate of
50 per cent as grant and the rest of 50 per cent
was to be granted as loan through NABARD.
But the Government of India has so far released
only Rs. 107.406 crores as loan and Rs. 107.406
crores through NABARD as loan to the State.
Therefore the total comes to about Rs. 214.812
crores which has been passed on to the State
Cooperative Bank and the Land Development
Bank. Now the remaining amount of Rs. 138
and odd crores is required to be released by the
Government of India. Half of it has been
granted and the ramining half is a loan through
NABARD. The State Government has  been
requesting for
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the same frequently through telegrams and
letteres. But we have not received any response.
Therefore the Ministry of Finance and the
Agricluture Ministry may please be asked to
release the remaining amount of Rs. 138 and
odd crores immediately.

Likely closure of Telecom Industries
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